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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
Thirteenth Session
Tuesday, January 21,2025

LIST OF BUSINESS

1. Calling Attention:

(1) Shri. P. Nandakumar to call the attention of the Minister for
Minority Welfare, Sports, Wakf and Haj Pilgrimage to take
necessary intervention to resolve the hardships faced by the
passengers due to the cut back of sleeper coaches in existing
trains amidst of continuing negligence of Indian Railways
towards the State.

(2) Shri. Anwar Sadath to call the attention of the Minister for
General Education and Labour to the necessity to include anti-
drug awareness programmes in school curriculum to deter drug
use among students.

I1. Papers to be Laid:
(As per Separate List.)

II1. Presentation of Report:

Shri. Pinarayi Vijayan, Leader of the House and Member,
Business Advisory Committee to present the Fifteenth
Report of the Committee.

IV.Consideration of Report :

Consideration of the Fifteenth Report of the Business
Advisory Committee.

V. Leave of Absence from sittings of the House :

Hon’ble Speaker to take the pleasure of the House regarding
the grant of leave of absence from the sittings of the House to
Smt. Uma Thomas.

VI. Government Resolution (Rule 118):

Shri. Pinarayi Vijayan, Chief Minister to move the Resolution
to urge the Central Government to withdraw the draft U.G.C.
Guidelines issued on January 6, 2025 and to issue revised
Guidelines.

(Copy of the resolution circulated separately.)



VII. Discussion on the Motion of Thanks to the Governor’s
Address:

(Motion by Shri. T. P. Ramakrishnan already circulated.)

(Discussion to be continued.)

Secretariat of the Kerala Legislature, Shaji C. Baby,
Thiruvananthapuram, Secretary-in-Charge.
January 20, 2025.



